
From

To,

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.WT-13L I 2006 I 84s2 I A

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),

Gauhati High CouG
Guwahati.

Shri Biprajit Roy,

Member,

Motor Accidents Claims Tribunal,
Dhubri.

Dated Guwahati, the 
1!

Station leave permission.

Letter No. MACI/ESSTT.DHU|02|2022-231 t290 Dated 04,L0.2023.

JL
October, 2023.

With reference to the above, I am directed to inform you that your

prayer for station leave permission, with the official vehicle, at own cost,
fiom the moming of 08.10.2023, till the moming of 09.1O.2023, has been

granted, Further, the District & Sessions Judge, Dhubri, and in his absence, the next

senior most Judicial fficer available at the station will remain in charge of your court

and ofnce in your absence.

Yours faithfully,

9dl-
JT. REGISTRAR MIGILANCE)

Memo NO.HC.VU-131/2006/8453-8454/A, dated / ot- to-z 7

Copy to:

1. The District & Sessions Judge, Dhubri.

.r{ *"Project Manager, Gauhati High Court.

Sub:-

Ref:-

Sir,


